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SHRI S. VIDUTHALAI VIRUMBI: They
should understand the feelings of other
regions also...{Interruptions)

THE DEPUTY CHAIRMAN: Please sit
down. Shankar Dayal Singhji, please sit
down.

SHRI S. VIDUTHALAI VIRUMBI: Not a
nay a paisa is being spent by the Central
Government... {Interruptions)

THE DEPUTY CHAIRMAN; You can
mention it at twelve o'clock. Otherwise, you
will not go on record.

SHRI S. VIDUTHALAI VIRUMBI:*

THE DEPUTY CHAIRMAN: Mr.
Virumbi. please sit down. The questions are
tabled by you people, not by me. So. it is in
your interest to ask questions. The Ministers
are here. After twelve o'clock we will discuss

about it- I am thankful to you for being quiet
now.
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SHRI EDUARDO FALEIRO; Madam, I
hav, given all these figures in the Annexure.
The number of employees is also mentioned
in the main part of the answer. So, that is the
position. But as far as the question is
concerned, we have discussed it in the House
in the course of this Session itself. It was said
that we could not even commission this
project.

SHRI VIREN J. SHAH: You could
have taken an immediate decision.

SHRI EDUARDO FALEIRO: it is very
difficult to decide as to what is to be done. If
you take it in a simplistic manner, one would
have said it is purely an economic thing and
yon close it down. But then one has to look at
the labour, one has to look at the needs of the
region in. terms of fertilisers. One has to
explore all possibilities.

SHRI VIREN J. SHAH: If this could not be
commissioned, give pension to labour and
close it down.

THE DEPUTY CHAIRMAN: Have 1
identified yon, please? Yon are a very senior
Member.

SHRI EDUARDO FALEIRO: If we take
that view, which strikes at ' least in my mind,
if not in my heart, that it is a project that
cannot be commissioned, then the logical
thing would be to dose it doom and give
pension  to
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Shri Eduardo Falei
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viz. in terms of the requirements of fertilizer
of that area, in terms of such a beautiful
location by the side of Haldia pott having all
facilities. So, it is difficult 1.0 take a decisjon.
And the decision can only b,e to explore all

possibilities for having a fertiliser plant there
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SHRI EDUARDO FALEIRO: He has
asked this question and I have given the
number here saying so many employees were

employed. On this and on any other point, if

any further information is required, I will give
it to the hon. Member immediately after the
Question Hour if he can spare a few minutes
and drops in my room in Parliament House.
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SHRI EDUARDO FALEIRO: No. As on
date there are 1,547 employees in position in
Haldia. Since the introduction of ‘'ha
Voluntary Retirement Scheme, 192
employees, have opted for the same till date
and 250 employees have been shifted out to
other units. Now, as far as the question
whether we will investigate and how this
project failed anj failed badiy is concerned,
we will look into it.
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THE DEPUTY CHAIRMAN; Mr.
Katariaji, it is not a special mention. It is a
Question Hour.  Please put the
question.

SHRI VIRENDRA KATARIA: T would
like to know whether it is a fact that these
plants have become sicfc because many
technologies from many countries have been
used in these plants. This is one reason. The
second reason is that work culture has gong in
low that these plants have be-ccrre sick. I
would like to know from th- Minister whether
it is correct. If it is correct, what is the
Government gajrig to do lo se? the things
right? Thir is part (a) of my supplementary.
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THE DEPUTY CHAIRMAN; Please sit
down. That is enough.
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I am not allowing.
SIJRI M. A. BABY: If the Prime Minister

had written to you that there is some
legitimate reason, then', it. is understandable.

THE DEPUTY CHAIRMAN: Yes, the
Prime Minister has written that there is a
reason. That is why he has not come. Other
Ministers are here who are competent enough
to answer. So, please don't insist upon the

resence o A Prime
K/Iinister. w| A A a"ﬁ“

SHRIM. A. BABY: Has he taken your
permission?

THE DEPUTY CHIARMAN: Yes,
he has taken my permission.

SHRI EDUARDO FALEIRO: Madam
Deputy Chairman, both the reasons given by
ths honourable Member are among the reasons
which have led to the sick-nsss. In fact, there
are two reasons fn- non commissioning of
Haldia plant-Number one, there was a
mismatch of technology. In fact, 13 credits
from 8 countries were obtained. The approach
of our fertilizer industry in the initial stages
was in a mannei of speaking. that, we were
looking at more to the credii first than to the
machinery whether they could supply.
Therefore,, the surveys were not so accurate as
they are today. We have learnt. our les-' sons
today. Therefore, both in the contort of a lot of
technologies involved and mismatch of
technologic; and lack of chick on technology
before importing is another reasons.

Then, I must also admit here with a .irsat
deal of regret that industrial relations have not
been so good. The work culture has not been
the best. These are definitely among the
reasons.

Mow what we hav; dons is that we havg
already put this before—as we must—the
BIFR. The BIFR in turn has appointed ICICI
which is an organisation to look, number one,
whether revival was possible; and numfeef
two, if so. they should submit a plan for
revival.
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You have put your question. When
you frame a question, please everything
iin a very concise form. I will get
the answer. If you put a lengthy ques
tion, then, the time of the House will
be taken away. Next time we will do
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SHRI EDUARDO FALEIRO: It is true that
both the HFC and the FCI have not been
functioning ever in expected capacity. The
utilisation in their case has been around 25-30
per cent and they have been really going into
financial difficulties from the very beginning.
Now both the companies are before the BIFR.
The BIFR, the Government and the agencies
involved! have to take a comprehensive view
of he companies and not just of the plants.

SHRI CHATURANAN MISHRA: My aint
is the Prime Minister has set up a committee
of Cabinet Members to settle this issue and
the BIFR is suspended for the time being. The
Committee will find a way out of the prob-
lem. Is that true? If it is true, I want to know
from you whether it is rime-bound.

SHRI EDUARDO FALEIRO: There is a
Committee constituted recently under the
chairmanship of the Finance Minister. The
Deputy Chairman of the Planning
Commission and also the Minister concerned
are there. They will look not only into these
companies but also into the whole public
sector,

wherever there is the problem of sickness and
things of that sort. But that cfoes not override
the BIFR at aM. The BIFR continues with its
own work-(Interruption).

SHRI CHATURANAN MISHRA:. 1
just want to know whether there is any lime
limit fixed.

SHRI EDUARDO FALEIRO: It has
10 be fixed by the BIFR.
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SHRI EDUARDO FALEIRO; We are
taking and we will take all the steps to revive,
if possible, these companies. That is why time
is taken. We could have closed down these
companies also. But we want these companies
to continue. We want to do whatever revamp-
ing could be done to them as fertiliser
companies- We are working on that. But it is
not an easy thing to do. We have to take the
workers into confidence; we have to take the
officers into confidents: We have to take the
officers into confidence; we have to take the
banks into confidence; we have also to take
the differen State Governments involved into
confidence. We have to reach an agreement
and that agreement has not been visible.

SHRI DIPANKAR MUKHERIJEE:
Madam, let us first put the record straight.
Haldia is not only a fertiliser plant. It is a
fertiliser and chemical complex. Only some
small figures are given. About 41,000 tonnes
of fertilisers and 17,000 tonnes of chemicals
were produced in this factory.
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My question to the hon. Minister is whether
he is aware that about  eight Committees were
formed since 1986 to find out the real causes
and how to recommission the plant. 1
repeat it. In 1986, it was closed down so
that it could be recommissioned without any
problem. Eighth Committees were formed; one
Committee per year or, perhaps, more than that.
An apple a day makes a man healthy, but a
Committee a year could not make Haldia
healthy. Is ita. fact thatin July 1989, the
Cabinet had approved, in principle, the
recom-missioning of the Haldia plant, as per
she report of the German  consultants Lidey,
with a Rs. 123 crore investment, for producing
nitro-phosphates ~ with imported ammonia and
phosporic acid? If so, what happened to that
proposal?

SHRI EDUARDO FALEIRO; Several
Committees have been' appointed. I do not
have their exact number with me. I do not
have the details of the proposals of the
consultants-

THE DEPUTY CHAIRMAN: Give them
to him.

SHRI EDUARDO FALEIRO; I can give
the hon. Member all the details on this
matter. It is not just a matter of answering a
question in Parliament. (Interruption).

SHRI MD. SALIM: You should have
come prepared. It is a specific question.

SHRI EDUARDO FALEIDO: I will
reply to everything {Interrup-
tions). 1 have just today fixed a meeting with
Dr. Biplab Dasgupta which is to be after the
Question Hour today on this issue. I want to
go into all the facts. There is the interest of the
Government. It is not just giving some reply to
a question in Parliament. It is a matter of
finding a solution to the problem. Therefore,
any Member is welcome to have discussion.
The point involved is that Udey gave a report.
Now, the report involved a substantial amount
of money. I am unable to confirm the enact
amount because I don't have the details. But I
remember that It did involve

[ 12MAY 1994 ]

to Questions 18

a substantial technological upgradation. It
wag not in our view a long term solution and
the main thing is that the price of fertilizer
which we produce, the retention price, would
be substantially above the norm, and,
therefore, for every tonne of fertilizer
produced, some loss would be incurred
though the purpose of this company is that
this should make profit or at least should meet
the cost, but on every tonne of fertilizer
produced, loss would be made. Therefore, that
proposal was not accepted. As I have said
earlier, immediately after the Question Hour
today. I can go into this question in great
detail in mv room.
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"Meanwhile, as per the recently amended
Sick Industrial Companies (Special Provision)
Act, 1985, the Com pan, the Hindustan
Fertilizer Corpora tion Limited, has made a
reference to. the Board for Industial and
Financial Reconstruction (BIFR) in regard to
its furture operations. (Interruptions)

THE DEPUTY CHAIRMAN: Mr. Dave,
you should not read out any paper.
(Interruptions) Please don't read out papers
during the Question Hour. You put your
question. The Minister must be knowing it. I
won't allow it. (Interruption).

SHRI ANANTRAY DEVSHANKER
DAVE.- The BIFR in their first meeting on
12th November, 1992 have declared HFC as a
sick company. {Interruptions) *

THE DEPUTY CHAIRMAN; It is not
going on record.

SHRI
DAVE:*

ANANTRAY DEVSHANKER

THE DEPUTY CHAIRMAN: You
should not read out any papers. (Inter
ruptions)

*Not recorded.
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SHRI EDUARDO FALEBIRC: 1 have
already meationmed that the ICICI has to
work for the revival of the project. We
will suppory this with our suggestions
and in every possible manmes, We will
follow g thess instrections and direc-
tions of the BIFR {0 see that viable gro-
jects c¢ome up in that region,
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